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with earher brandg and conform to
the stipulation regarding the total
tatty matter content Government is
however keeping a watch in this re-
gard The production of Janaia toilet
s0aps 18 now of the order of 900 tonnes
per month.

Glut of bitumen in refineries

3856 SHR] VASANT SATHE wWill
the Minister of PETROLRUM AND
CHEMICALS be pleased to state

(a) what are the reasong for the
glut in bitument, causing serious ul-
lage problem and crisis mn the refi-
neries,

(b) whether there are proposals to
convert the massive stocks of bitumen
into furnace olj to ease the situation;

(c) what are the present cxport
orders on hand, for thig item and are
there gny prospects of securing fur-
ther orders, ang

(d) what is the present demang for
internal consumption ag compared to
its production?

THE DEPUTY MINISTER IN THE
MINISIRY OF PETROLEUM AND
CHEMICALS (SHRI C P MAJHID)
(ay As a& result of variou, economy
measures there was a reduction in
Ritumen sales by about 232 per cent
in 1974 over 19%3 This led to a mar-
g£nal increase in the overall Bitumen
snventories during the vear In some
vefineries increase 1n stocks created
ullage problems which were overcome

by veducing production

(b) Whereag conversion into furpace
oil of Bitumen alrcady produced i, not
normally possible, it 15 possible to
reduce fresh production of Bitumen
which Jeands to incresse in the produc-
tion of furnace oil

{¢) Bxport orders to tbe extent of
22000 tonnes ere already on band
There is a possibility of export for
another 3 lakh tonnes over u pariod
©f 2 wears whith s being pursued.
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(d) During 1975, the demund fo» in.
ternal consumption iy expected to be
approximately 900,000 tonnes Produc.
tion will be regulated according to the
actual offtakes for internal consutip-
Hion and the actual materislisation of

exports

Plan to make availadle essential arngs
at fixed priceg

3857 SHRI VASANT SATHE
SHRI DHAMANKAR
SHRI K MALLANNA

Wil the Minister of PETROLEUM
AND CHEMICALS be pleazed to glate:

{a) what effective stepy are pro-
posed to make available drugs to con-
sumers at fixed prices w as to eli-
minate profiteering and hoarding at
different levels, and

(b) whether Government propose
to explore the possibility to attract
fresh investment for manufacture of
bulk drugs by introducing a system
of different prices for the same bulk
drugs produced by olg and new units
as well as small uwruty by buying them
through some Centrs] sgency and
selling them to the formulation manu-
facturers at a uniform pooled price?

TI1E MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI K R. GANESH):
(a) The prioes of drugs are statutorily
controlled under the Drugs (Prices
Control) Qrder, 1970, which, énter alla,
provides that no retailer shall sell any
formulation to a customer at & prics
exceeding the retall price of that for-
mulation spproved by the Centrsl Gov.
ertitvenrt. The relevant provisions of
the Drugs (Prices Control) Order, 1970
have been amended to provide that no
redufier shall sell any fotmuolation o »

custamer at & price excesding
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